
NATIONAL  LOK  ADALAT 
CENTENARY BUILDING, HIGH COURT, CALCUTTA 

10th day of February, 2018 
 

COURT ROOM NO. – 33 
                                                 

BENCH NO. –  I 

 

Sl. 
No. 

     Case Number                                Name of  the parties 

1.  FMAT  No. 2975/07  Raj Lakshmi Chatterjee  & Ors. Vs.  Sudip  Biswas &  Anr.  
2.  FMAT No.3493/06  Smt. Chitra Banerjee & Anr. Vs. New India Assurance Co. Ltd. & Ors. 
3.  FMAT No. 1415/10  Mumtaj Begum & Ors. Vs. Moyinuddin Mallick & Anr. 
4.  FMAT No. 221/09  Smt. Ava Kujur @ Tirkey & Ors.Vs. The Oriental Insurance  Co. Ltd. & Anr. 
5.  FMAT No. 1359/17  Anjali Sarkar Vs. United India Insurance Co. Ltd. & Anr. 
6.  FMAT No. 992/17  Prakash Pramanick  Vs.  United India Insurance Co. Ltd.  & Anr. 
7.  FMAT No.  41/ 17  Amar Barui @ Amal Chandra Barui @ Amar Chandra Barui Vs.  Matirul 

Malitya & Ors. 
8.  FMAT No. 36/17  Nursama Bibi & Ors. Vs.  Oriental  Insurance Co. Ltd.  & Ors. 

9.  FMAT No. 269/ 17  Madhumala Barui & Ors. Vs. The Oriental  Insurance Co. Ltd. & Anr. 
10.  FMAT No.1044/16  Antar  Ali  Sk. Vs. The Oriental Insurance Co. Ltd. & Anr. 
11.  FMAT No. 597/16  Dakhila Bewa & Ors. Vs.  The Oriental  Insurance Co. Ltd. & Anr. 
12.  FMAT No.1149/16  Dhulo Sk. Vs.  The Oriental  Insurance Co. Ltd. & Anr. 
13.  FMAT No. 764/16  Swapan  Mondal   & Anr.Vs. Rina Dutta & Anr. 
14.  FMAT  No. 320/ 16  Aasarafennechha Mondal &Ors.  Vs.  Purnendu Ghosh & Anr. 
15.  FMAT No.1197/13  Ms. Nurjahan  Bewa  Vs.  – Rajesh Kumar Gupta & Anr. 
16.  FMAT No. 1000/15  Golak Sarkar Vs.  Smt. Bharati Dutta & Anr. 
17.  FMAT No. 360/ 16  Chinmoy Dey Vs.  Dilip Kumar Pal  & Anr. 
18.  FMAT No. 513/16  Smt. Krishna Bagchi  Vs. The New India Assurance Co. Ltd.  & Anr. 
19.  FMAT No. 272 /17  Masida Sk.  & Ors. Vs.  The New India Assurance Co. Ltd. & Anr. 
20.  FMAT No. 263/ 17  Manotosh Ghosh Vs.  The Div. Manager, New India Assurance  Co. Ltd. & 

Anr. 
21.  FMAT No. 130/ 17  Kamana Sarkar & Anr. Vs.  The New India Assurance Co. Ltd.  & Anr. 
22.  FM AT No. 262/ 17  Sri Pradip Sarkar  Vs. The New India Assurance Co. Ltd.  & Anr. 
23.  FMAT No. 1316/17  Forjan Sekh Vs.  National Insurance Co. Ltd.  & Anr. 
24.  FMAT No. 986/ 17  Subarna Mondal & Anr. Vs.  National Insurance Co. Ltd. & Anr. 
25.  FMAT No. 996/ 17  Ashoke Biswas Vs.  National Insurance Co. Ltd.  & Anr. 
26.  FMA  No. 601/12  The New India Assurance Co. Ltd. Vs.  Amartya  Mondal & Ors. 
27.  FMA No. 4788 /16  Rinku Biswas & Ors. Vs.  Bajaj Allianz General  Insurance  Co. Ltd & Anr. 
28.  FMA No.  2012/ 16  Smt. Mithu Pollya & Ors. Vs.  The New India Assurance Co. Ltd.  & Ors. 
29.  FMA No. 145/ 09  Hari Khetrapal & Anr. Vs. The New India Assurance Co. Ltd. & Anr. 
30.  FMA  No. 395/09  Minu Das Vs.  Arati  Chakraborty   & Anr. 
31.  FMA  No. 510/08  Smt. Annaka Tudu & Ors. Vs.  Oriental Insurance Co. Ltd. & Anr. 
32.  FMA  No. 2569/15  National Insurance Co. Ltd. Vs.   Smt. Khadi Soren & Ors.  
33.  FMA No. 507/07  Md. Ali Hossain & Ors. Vs.  Amal Kumar Samaddar & Ors. 
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1.  FMA No. 691/08  Hemanta Rana  Vs.  National Insurance Co. Ltd.  & Anr. 
2.  FMA No. 204/07  National Insurance Co. Ltd. Vs.  Akbar Ali  @ Md. Akbar Ali & Anr. 
3.  FMA  No. 263 /11  Namita Das Vs. The  National Insurance Co. Ltd.  & Ors. 
4.  FMA No. 711/13  Smt. Sabera  Khatun  Vs.  The Oriental Insurance Co. Ltd. & Anr. 
5.  FMA No. 423/09   Smt. Usha  Rani Singha Vs. National Insurance Co. Ltd. & Ors. 
6.  FMA No 445/10  Sunil  Mondal  Vs.  National Insurance Co. Ltd. & Anr.  
7.  FMA No. 9/13  Shiraj Sk. @ Fakir  & Ors. Vs.  The New Assurance Co. Ltd. & Ors. 
8.  FMA  No. 46/13  Hrishikesh  Barik & Anr. Vs.  The  ICICI  Lombard General Insurance  

 Co. Ltd. & Anr. 
9.  FMA No. 2743/16  Smt. Panna Reddy & Anr. Vs.  The Oriental  Insurance  Co. Ltd. & Ors. 
10.  FMA No. 374 / 07  National Insurance Co. Ltd. Vs.  Fakir Mallick & Ors. 
11.  FMA No. 66/12  The National Ins. Co. Ltd.   Vs.  Jakir Hossen @ Jakir Hosain  Khondarkar & 

Ors. 
12.  FMA No. 950/12  Smt. Parul Bala Biswas  Vs. Oriental Insurance Co. Ltd. & Anr. 
13.  FMA No. 458/11  Renuka Bewa & Ors. Vs.  The Oriental Insurance Co. Ltd. & Anr. 
14.  FMA  No. 3389/14  Tairun Nisha  Vs.  The New India Assurance Co. Ltd. & Anr. 
15.  FMA No. 122/11  Smt. Sumitra Burai  & Ors. Vs. The National Insurance Co. Ltd. &  Anr. 
16.  FMA No. 2017/16  Smt.  Shyamali Patra & Ors. Vs.  The National Insurance Co. Ltd. & Anr. 
17.  FMAT  No. 36 /16  Rama  Saha & Anr. Vs. The National Insurance Co. Ltd.  & Anr. 
18.  FMAT No. 113 /08  The New India Assurance Co. Ltd.  Vs.  Nurnehar Bibi @ Nurnegar  Kazi  & 

Ors. 
19.  FMAT No. 39/18  Sagara Bewa & Ors. Vs. The Divisional Manager, The New India Assurance 

Co. Ltd.  & Ors. 
20.  FMAT No.1878/09  Latif  Mondal  & Ors. Vs.  The National Insurance Co. Ltd. & Anr. 
21.  FMAT No. 747/14  Anjali Sarkar  & Ors. Vs.   IFFCO –TOKIO General Insurance Co. Ltd. & Anr. 
22.  FMAT No. 332/15  Smt. Behula Ruidas  Vs. ‐ The Oriental Insurance Co. Ltd. & Anr. 
23.  FMAT  No. 986/13  Smt. Mithu Singh & Ors. Vs.  The Oriental Insurance Co. Ltd.  & Anr. 
24.  FMAT No. 748/14  Smt. Basanti Biswas & Ors.  Vs.  The Oriental Insurance Co. Ltd. & Anr. 
25.  FMAT No. 984/13  Saikh Nurjahan Bibi @ Nurnehar Bibi & Ors. Vs. The Oriental Insurance Co. 

Ltd & Anr. 
26.  FMAT No. 1158/13  Smt. Nayantara Mondal  Vs.  The Oriental Insurance Co. Ltd. & Anr. 
27.  FMAT  No. 465/17  Smt.  Reba Das & Anr. Vs.  The Oriental Insurance Co. Ltd.  & Anr. 
28.  FMAT No. 1073/13  Sudha Debi & Ors. Vs.  The Oriental Insurance Co. Ltd. & Anr. 
29.  FMAT No. 371/16  Smt. Minati Pal & Ors. Vs.  Shriram General  Insurance Co. Ltd. & Anr. 
30.  FMAT No. 1329/16  Maso Barman   Vs.  ICICI Lombard General Insurance Co. Ltd.  &  Anr. 
31.  FMAT No. 805/14  Rabina Khatun @ Rubina Khatun & Ors. Vs. Cholamandalam Ms. General 

Insurance Co .Ltd.  & Ors. 
32.  FMAT No. 372/ 16  Jahanara  Mallick & Ors. Vs.  Reliance General  Insurance Co. Ltd. & Anr. 
33.  FMA  No. 1108/11  Sakina Bibi Vs. The National Insurance Co. Ltd. & Anr.  

 


